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t [Properties   owned by   Sarvashri   Rajeev 
Gandhi  and  Sanjay     Gandhi     in  

foreign countries 

712. SHRI   LAL   K.   ADVANl : 

SHRI BHAIRON SINGH    SHE- 

KHAWAT : 

-       DR. RAMKRIPAL SiNHA: 

    SHRI V. K. SAKHLECHA: 

Will the Minister of FINANCE be pleased 
to state: 

(a) whether it is a fact that Sarvashri 
Rajeev Gandhi and Sanjay Gandhi own 
movable or immovable property in some 
foreign countries; and 

(b) if so, what are the details in this re-
gard? 

t[THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI PRA-
NAB MUKHERIEE) : (a) As per assessment 
records of Sarvashri Rajeev    Gandhi 

[   ] English translation. 
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and Sanjay Gandhi, they do not own any 
movable or immovable property in any 
foreign country; 

(b) Does not arise.] 

f [Reduction of import duty on cotton 

*713. SHRI       KRISHNARAO        NA-
RAYAN DHULAP: 

SHRI DEORAO PAXIL: 

PROF. N. M. KAMBLE: 

Will the Minister of COMMERCE    be 
pleased to state : 

(a) whether his Ministry has pleaded for 
the reduction of duty on imported cotton; 
and 

(b) if so, the details thereof and the 
reasons therefor?] 
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UTHE MINISTER OF COMMERCE 
(PROF. D. P. CHATTOPADHYAYA) : (a) 
Yes, Sir. 

(b) With a view to narrowing the gap 
between domestic and international prices of 
cotton required for export production of 
cotton textiles, Government are examining 
the possibility of modifying the present rate 
of import duty which stands at 40 per cent ad 
valorem.] 

I.R.C.I. loans to sick units 

*714. SHRI K. B. CHETTRT: 

DR.  R.  K.  CHAKRABARTI : 
SHRI NABIN CHANDRA BURA-
GOHAIN: 

Will the Minister of FINANCE be pleased 
to state: 

(a) the amount of money given by the 
Industrial Reconstruction Corporation of 
India to different sick units during 1973 
and 1974, unitwise; 

(b) the number of units amongst these 
sick units which have become viable during 
this period; the number of units that are still 
running at a loss and the number of those 
that have been closed down permanently; 
and 

(c) the names of the units where no 
further loans are being advanced and the 
reasons for not granting further loans? 

THE MINISTER OF FINANCE (SHRI C. 
SUBRAMANIAM) : (a) to (c) A statement is 
laid on the Table of the House. 

  

 


